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Shri Kmararkar: I have not got
the figures for those days, but I have got
figures for the whole years, 1952 and 1954.
In 1952, we imported 1.51 million bales
and in 1954-55 1.21 million bales.

Shri B. K. Das: May I know whether
that quality of jute that is available in
India has alsobeen imported from Pakistan,
what is the reason for the preference?

Shri Karmarkar: The fact is: it is
not about the quality but about the quantity
required. We .anticipate that at- the
present moment our short fall will be about
1.2 million bales in addition to what we
grow. We require this additional quantity
and that is why the import is e.

Shri N. B. Chowdhury: May I know
whether the Government have entered into
any agreement with the Pakistan Govern-
ment regarding the total quantity of raw
jute that the Government wants to import
from that country during these years and,
if so, what is that quantity?

The Minister of Commerce and
Industry and Iron and Steel (Shri
T. T. Krishnamachari): Any such
agreement that we have had in the past,
which you may take as being current, is
only in regard to licence for import and
not actually to import.

Shri N. B. Chowdhury: What is the
total quantity that the Government want
to import from other countries during the
current year?

Shri T. T. Krishnamachari: We
are not importing any jute from any other
country except stan, '

U.N.O.

*449. Shri Kasliwal: Will the Primé
Minister be pleased to state:

(a) whether the work of the U.N.
Committee on Information from Non-
Self-Government territories was proposed
to be broadened; and

. (b) if so, whether any of the colo-
nial powers gave notice thereupon that
they would withdraw from the Committee
if such a proposal was accepted ?

~ _The Deguty Minister for External
Affairs (Shri Anil K. Chanda): (a)
Yes. During the discussion of the Report
of the Committee on Information from
Non-Sclf-Governing  Territories in the
Fourth Committee of the General Assemb-
ly, the delegations of Burma, Liberia,
Saudi Arabia, Syria and Thailand sub-
mitted a joint amendment which sought
to extend the powers of the Committee.
Subsequently the sponsors withdrew the
amendment ~ and the Fourth Committee
sdopted a resolution extending the life of
that Committee on the same terms of
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reference as before for a further period of
three years.

(b) Yes. The Administering Powers
opposed this amendment and the represen-
tat?ve of the United Kingdom declared
that if the joint amendment was adopted
by the Fpurth Committee, this country
would not take part in the work of the
Committee on Information from Non-
Self-Governing Territories in future.

Shri Kasliwal: May I know whether,
after the amendment by these four spon-
soring powers had been withdrawn, this
item is no longer on the agenda of the
U.N. Committee on Information?

Shri Anil K, Chanda: I do not
understand the question. The Com-
mittee has accepted the resolution and
had dropped the amendment.
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Mr, Deputy-Speaker : This relates
to electric power.
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